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Will the Minister of FINANCE be pleased to state:

(a) whether the Government has received complaints concerning misuse of staff cars by senior officers of the Government and if so,
the details thereof and measures taken to check such misuse; 

(b) whether the Government has issued any guidelines in this regard and if so, the details thereof; and 

(c) the steps taken/proposed to be taken by the Government to prevent misuse of Government vehicles?

Answer

MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA) 

(a) to (c): Complaints received relating to misuse of staff car are sent to the concerned Ministry/Department for necessary action. No
centralised data on such complaints is maintained. Staff Car Rules contain provisions to ensure proper and bona fide use and prevent
misuse of Staff Cars. Instructions are in place to prohibit use of staff cars for non duty or unauthorised purposes. 
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